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(b) The Act does not provide for review 

of cases by the Board. 

Statement 

Statement 

The number of persons actually detained 
under N.S.A. and released on the advice 
of the Advisory Boards from 1st January, 
1991 to 30th September, 1991. 

 

Figures upto 6/91. 
Figures upto 3/91. 

Detention      under   N.S.A. 

1225. SHRI   K.K.   VEERAPPAN   : 
SHRI   V.   GOPALSAMY        : 

Will the Minister of HOME AFFAIRS 
be pleased to state  : 

(a) What is the number of persons 
detained under N.S.A. since the 1st 
January  ,1991,   State-wise   ;   and 

(b) the number of those who have been 
released after periodical review by the 
Board? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND THE MINISTER OF 
STATE IN THE MINISTRY OF HOME 
AFFAIRS (SHRI M.M. JACOB : (a) and 
(b) A Statement showing the required 
information is given below 

  

 


